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time did we depend upon the reports 
of the sugar mills or did we send our 
technicians to examine whether the 
recovery has gone down? 

Shri S, K, Patil: The whole formula 
i~ so precise and mathematically 
worked out that the prices are slightl'y 
reduced to the point of 0'1, as is the 
rate here. It shows that there is a 
p;en('ral formula for reduction, and 
that is done after examination. To 
the extent to which the recovery is 
less. thE' price is reduced. 

Shri Tyagi: Who examinE'S this' 

Shri S. K. Patil: The officers 
appointed by the' Government. 

WRITTEN AN"WERS '!'O 
QUESTIONS 

Procedure for Promotion on Southern 
Railway 

°1492. Shri Nambi:lr: Will the Min-
ister of Railways b~ please<l to state: 

(a) whether there i, [I rule 1hat 
Railway employees abovf' 45 years of 
age should not be ~alJpd upto 1.0 sit 
for a written examination for the 
purposes of promotion; and 

(bl whet.her t.his procedure is fol-
lowed on the Southern Railway? 

The Dr.puty Minister ill the Minl"try 
of Railways (Shrl ~. V. Ramaswamy): 
(a) No, Sir. 

(b) Does not arise. 

Dredging Brahmaputra 
Transport 

for Inland 

01497. Shrl R. BanIa: Will the Min-
ister of Transport and Communicatiuns 
be pleased to state: 

(a) whether the river Brahmaputra 
has undergone topo;.:raphical change 
after the last earthquake; 

(b) whether inland tr:lOsport along 
the river Brahmaputra has been affet-
ed by this change necessitating suffi· 
cient dredging of the river at places 
to ease mounting transport difficulties; 

(C) if so, whether the Government 

have taken any steps in the matter; 
and 

(r!) thO' details thereof? 

The Minister or SblDDlol!' In the Mln-
hh·v of Tran_rt oil Commllnlcatinn~ 
(Sbrl Raj Bahailurl: (a) Yes. The 
f'arthquake of Au~ust. 1950 brou!!ht 
enormou~ quantities nf silt nnd detri-
tus into thf' Brahmal)utrll. In conse-
quence. the river bed ha~ risen in its 
Ul}!)er reaches and become shallow, 
wide and mor" unstable 'than bp~ot'e. 

Shoals have form~d at s~veral places 
and E'rosion has incrNlsed. 

(b) Yes. 

(c) and (d). The river is maintain-
er! in a navil!able comlitir,n by the 
following action:-

(i) BandalJing, Le., deflectin1: the 
flow of th.-river inh selectpd 
cbannel~ bv fl-:v:in~ ro,,·s 'jf 
bambdo mats in the river at 
selected poInts. 

(ii) Marking- the course of the 
deep channels. 

(iii) Scourting the shoals. 

At present conservancy work i~ be-
in!! done bv the .Toint Steamer Com-
panies, who are the principal r.pera-
tors nn the Brahmaputra. SineI' 11158-
59. thpv have bepn l'eceivinl! 1!t'aI11S 
from the Central Government hI' this 
purpose. 

Since the scourin!!" of the shoals is 
not effpctive without a dredl!er. the 
Gan!!"a Brahmaputra Water Trat;s~,ort 

Board is purchasing " 14" c'Jtter ~tlC

tion dredg-er at a co.t of Rs. ~l'49 

lakhs. It is e'xoected that ~he dredp:er 
wH! be available for usp within II 

year. 

Per Capita COD!.umlttlnu of F.lectrlclty 
tn Andhra Prade<;h 

-1504. Shrl Laxml Da",,: Will the 
Minister of Irrigation an" Power tie 
pleased to state: 

(a) whether it is a fr.lr.t that the 
per canita consumptinn of electricolty 
of 15 K.w.h. in Andhra Pradesh at the 
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end of the Second Five Year Plan was 
appreciably lower than the t..ll In118 
average of 40 k.w,h, and the average of 
110 k. w,h. of its neighbouring State 
(Madras); and 

(b) if so, what ~t~ps have been 
taken by Government of India to 
advise the State to ac(~eicrate the pro-
,ress of power projects ill the State,' 

The Minister of State in the I\linis-
tty of Irrigation and Power (1S1Jri 
Aia&"esan): (a) The p"r capita con-
sumption at the end of the Second 
Plan for Andhra f'r.ldesl1 and M"dras 
was 19.5 Kwh and 51'66 Kwh res-
pectively, as compared to tile All 
India average of 37'92 Kwh, 

\b) Progress on VaJ'!O<.ls schemes was 
reviewed by a Committee of EXpt'I'ts 
and the State Go'/",!'nrnent vms advis-
ed to take timely aCLIun .n t!i,: pre-
paration of Project repurts, al rang in, unport of plant >!lld machinery etc. 
Assistance waa also offered in tile 

resolution of the d,i1icuitics confrol'.t· 
ing the State Gov<!mment m the 
execution of certain schemes. Ar-
rangements are also being made to 
unport &as turbine l)ackage units to 
provide short term relief, 

Accumulation of 1>'oodgrabls In 
Bombay Dock 

*1506. Shri Yajnik: Will the ~,linis
ter of FOOd and Agriculture be pleased 
to state: 

(a) whether it is a fact that th~ 

work of clearing of the loodgrains 
from abroad in the Bombay Docks hao 
been given recently to II new ccntrac-
tor from the 28th February, 1()62; 

(b) whether large stocks of these 
foodgrains are lying in the Bombay 
dock.'! and not cleared according to 
progranune given fit the office of the 
Regional Director at Bombay; 

(c) whether a large amount has 
oeen paid by Gov!!rnmcnt on behalf of 
the contractor to the Bombay Port 
Tru"t as demurrage for not clear!ng 
the goods in time; 

(d) whether a large r.UllIbel' of rail-
way wagons offered to the contractor 
are not utihzed by the contractor flue 
to his inefficiency in clearmg the food-
stuffs; and 

lei the steps Government propose 
to take to normalize tile situation? 

The Deputy Minister in the Ministry 
of FoOd and Agriculture (Shri A. M, 
Thomas): (a) The work of ciearallce 
of foodgrains and fertilizers arriving 
at Bombay Port was entrusted to a 
new contractor with dIcd from 14th 
April. 1962 and not from :!8th Febru-
ary, 1962. 

(b) The stocks lying "t B"mbuy 
ducks on 13th Juns 1962 mOl'ning were 
4017 tonnes of wh~at, 1114 tons of rice 
and 9013 tunnes (fe: lilizU',; j only, 
This is not an extr.u)rdillarily large 
quantity to remam in docks ut Bom-
bay. Of a total 'luantity of OVl~r 2'5 
lakh tonnes more than 2'35 lakh tonnes 
have been cleared. Therl' w(!re some 
days however on whiea sllbst:mtial ac-
(,umulations had taken J):UCf' bu, the,e 
were subsequently cleared or sub-
stantially reduced. 

(C) No demurrage !l<lS yd bCl:n paid 
to the Port Trust for this periflu. The 
procedure is that th~ Port Trust raises 
debits al:ainst Government in the 
first instance and ,he :;ov"rnmcnt l'l'-
alises the amounts from the clearanc,," 
contractors if it is j lodged that ~h"d 
demurrage was incllrfl~ 011 account of 
their lapse. The Port '!'rust has not 
yet raised debits for ihis period. 

ld) Upto 81h June, 1962, against 
8090 wagons indenti'd 4200 lit wagons 
were supplied. Of this only 255 wele 
released back unloaded, while 629 
were detained and 10adP.rl after free 
time. The responsibility of the clear-
ing agent is under asse,;sment. 

(e) The magnitude of food imports 
at Bombay is the highest o~ all port. 
in India. The situation at present Is 
not Tl'garded as abnormal though the 
N!ed for vigilance and intensive eff-
orts persists, Government hav(' the 
situation under constllnt watch and 
effective action will be taken os ant' 
when necessary, 




